SCHEDULE Il
FORM B
PUBLIC ANNOUNCEMENT
(Regulation 12 of the Insolvency and Bankruptcy Board of India (Liquidation Process) Regulations, 2016)
FOR THE ATTENTION OF THE STAKEHOLDERS OF THE MOBILESTORE SERVICES LIMITED

1t Name of Corporate Debtor

M/s The Mobilestore Services Limited

i Date of Incorporation of corporate debtor

April 16, 2007

3. Authority under which corporate debtor is
incorporated/registered

Registrar of Companies, Mumbai.

4. | Corporate Identity Number/ Limited Liability
Identity Number of corporate debtor

U74999MH2007PLC169998

5. Address of the registered office and principal
office (if any) of corporate debtor

Equinox Business Park, Building-b, 1st floor, Old Swan
Mills Compound, L.B.S. Marg, Kurla West, Mumbai -
400070

6. | Date of closure of insolvency resolution process
T Liquidation commencement date of corporate

February 23, 2019

November 14, 2019

Insolvency Professional acting as Liquidator

debtor (The liguidation order was pronounced by Hon’ble
NCLT Mumbai Bench on October 1, 2019 but the
intimation to the Liquidator is received on November
14, 2019)
8. Name and registration number of the | Mr.Pranav Damania

I1BBI/IPA-001/1P-P0O0079/2017-18/10164

9. Address and email of the Liguidator, as
registered with the Board

Address :- 407, Sanjar Enclave, Above Mahindra
Showroom, Opposite To Milap Cinema, SV Road,
Kandivali West Mumbai 400067

Email Id :- pranav@winadvisors.co.in

10. | Address and e-mail to be used for

correspondence with the Liquidator

Address :- 407, Sanjar Enclave, Above Mahindra
Showroom, Opposite To Milap Cinema, SV Road,
Kandivali West Mumbai 400067

Email Id :- pranav@winadvisors.co.in

11. | Last date for submission of claims

December 14, 2019

Notice is hereby given that the National Company

Law Tribunal Mumbai Bench has ordered the

commencement of liquidation of The Mobilestore Services Limited on November 14, 2019.

The stakeholders of The Mobilestore Services Limited are hereby called upon to submit their claims with proof
on or before December 14, 2019 to the Liquidator at the address mentioned against item 10.

The financial creditors shall submit their claims with proof by electronic means only. All other creditors may
submit the claims with the proof in person, by post or by electronic means.

R

:.e Store 3 Services Limited

Mr. Pranav Damam@nav Dz. nanig
Liquidator for The Mobilki&idagervices Limited

Date: November 15, 2019
Place: Mumbai

of false or misleading proofs of claims shall attract penalties
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BRIDGE WORKS

E-Tendor Motice Mo, DCBLIOAZDTS/MLG
Dated 18-11-2018 E-Tenders ame imeiled
by the undersigned for he following works:
Tender Mo, DCBL 222019MLG. Name of
Work: (A) Lubncabon ol beanngs of 356
Mos. steel ginder bridges end raplacement
al baas & comoded meels on the ddflensnt
sacilons under the jurisdiction of S5EBR/
Ranpapara Morth and (B) Lubncation of
beanngs of 14 Mos, of diffierant stesl Brdge
girders under the jurisdiction of SSEBR/
Siliguri & 4 Hos. of diflierent steal Brdge
girdars wnder the jurisdiction of SSEBR/
Maw Jalpaigur. Approximate Tender Valkee:
728,44 904/~ Earnest Money: 758 2000,
Cost of Tender Document:T3 D00~
Tender Mo, DCBLZIZDIBMLG. Mams
of Wark: RapairngStrenglhening of
bridges  includng comoded members,
replacement of comaded fwets in Br. No
200, 4408, METTUPDN 13508, 1110K
1320M, JUP & 3ZUP under SSEMR/
Mew Jalpaigur. Approximate Tender
Value: 023000272 83/ Exrnest
Money: U260 00K-, Cost of Tender
Document:T10 000~ Date & Time of
Closing of tender: 15.00 hre. of 18-12-
2019 and opensd ai 15.30 hre. of 18-12-
2018 hra. i Daputy Chisl EnginesrBrdge-
Line/Maligacn, Guwahab-TE1011 (Assam)
Far datiils plaasa visil waes iFeps., gonv.in

Dy CE/Bridge-Lina/Maligasn

E-Tender Motice (Open Tender] Mo,
FiMigiSide & End Wall400 BOXMW
Hi.dtd. 11.11.20108. Oy. CME (Mig)
imviles E-Tendars againsl Tandar Mo, F/
higSide & End Wallddd BOMN HL
Bidders wil be able 1o submil their bids
uple cosing dale and tme only. Manual
affers are nol allowsd against the tender
and any such manual oler received
ghall be ignored. Mame of work
Fabrication of side wall & end wall for
400 BOXNHL with post lorming of CHF
sectan and driling arrangement al
Eastern Railway 'Workshop, Jamalpur,
Munger {Bihar), Fin B11214
Advertised value | As. 524 88 400/
Earnest Money . RBa. 4,12 400/-
Tender closing date & time :
101220189 at 15.00 hra. Bidding start
date - 26.11.2019. Website particulars
and notice board location where
complete details of tender can be
seen elc, wwew (reps gov.in
hyperlinked with www er indian
CME (Mig)
office. Eastern Rallway Lotomotive
Warkshop, Jamalpur on &my working

(MISC-221/2018-20)
Tondar Noboes are aleo avaliable ol ‘Webain
werw, o indl lane bwiany . goo i | weaw inepe gov.in

raflways gov.in and Ly

PUBLIC NOTICE
NOTICE is hereby given to the
public that my client is negotiating
with Mr. Yogesh Harish
Bulchandani for purchase of
Fremises more particularly
describad in the Schedule
hereunder wrillen [“the said
Premises™) free from all
encumbrances.

All persons having any claim in
respect of the said Premises by
way of sale, exchange, morigage,
charge, gift, trust, maintenance,
inheritance, possession, lease, lien
or othenwvise howsoever are hereby
requestad to make the same known
in writing alongwith certified true
copias all supporting documents o
the undersigned having his office at
303, 37 floor, Dol Bibn Shir Building,
Janmabhoomi Marg, Fort, Mumbai
=400 001, within a period of ¥ days
from the date of publication hereof,
failing which, the claim of such
persons's will be deemed to have
been waived and/or abandoned,

THE SCHEDULE ABOVE

REFERRED TO

(Descrplion of the said Premisas)
Residential Flat No. 1502 {(along
with one car parking), admeasuring
approximately 65.17 square meters
Carpet area on the 15" floor in B-
Wing in the New Building known as
"Mivan” constructed on land bearing
CTS Mo, BT situate at Plol No.
86, 5.V, Road, Khar (West), Mumbai
400 052 and mare particularly
situated at all that piece and parcel
of land and ground bearing CTS No.
E751, Village Khar, Taluka Andheri
in the Registration District of
rumbai Suburban or thereabouts.
Dated this 20" day of Movember
2019

Sd/f-

Sanjay Sinha

Advacate High Court
Office no. 303, 37 Flaor,
Dol Bin Shir Building,
BT, Janmabhoormd Marg,
Fort, Mumbai = 400 001

PUBLIC NOTICE

Shri MAHESH JAYANTILAL SHAH
a member of the EKLAVYA Co-
operative Housing Society Ltd.
having address at “ EKLAVYA 7 |
Vishal nagar, Mith Chowki, Marve
Road, Malad (West), Mumbai 400
064 and holding Flat No. 4 in the
building of the Society, died on
19.10.2015 with executing WILL in
favour of his brother SHRI
PRAKASH JAYANTILAL SHAH.

The Society hereby invites claims
or objections from the heir or heirs
or other claimants / objector or
objectors to the transfer of the said
shares and interest of the deceased
member in the capital /property of
the Society within a period of 14
days from the publication of this
notice , with copies of such
documents and other proofs in
support of his/her/their
claims/objections for transfer of
shares and interest of the deceased
member in the capital/ property of
the Society. If no claims / objections
are received within the period
prescribed above, the Society shall
be free to deal with the shares and
interest of the deceased member in
the capital / property of the Society
in such manner as is provided
under the Bye —laws of the Society.
The claims/ objections, if any,
received by the Society for transfer
of the shares and interest of the
deceased member in the
capital/property of the Society shall
be dealt with in the manner
provided under the Bye-laws of the
Society. A copy of the registered
Bye-laws of the Society is available
for inspection by the
claimants/objectors , in the office of
the Society / with the Secretary of
the Society between 11 A.M. 0 1.00
P.M. from the date of publication of
the notice till the date of expiry of its
period.

For and on behalf of
The EKLAVYA Co-op. Housing
Society Ltd
Hon. Secretary

Place : MUMBAI

Date 28 ournal . in

@ e gitan
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Relationship beyond banking
Dahisar Branch, Suyog Apartment, Laxman Mhatre Rd., Navagaon,
Dahisar (West), Mumbai-400 068. Tel. : 2893 5751/2891 813
Telefax : 2895 0578, E-mail : Dahisar.Mumbainorth @ bankofindia.co.in

POSSESSION NOTICE

Whereas

The undersigned being the Authorised Officer of the Bank of India,
Dahisar Branch, under the Securitisation and Reconstruction of
Financial Assets and Enforcement of Security Interest Act, 2002 and
in exercise of powers conferred under Section 13(12) read with rule 8
of the Security Interest (Enforcement) Rules, 2002 issued a demand
notice dated 04-09-2019 calling upon the borrower Shri Jitendra
Shankar Chaudhary and Smt. Anjudevi Jitendra Chaudhary to
repay the amount mentioned in the notice being Rs. 19,73,819/-
(Rupees Nineteen Lakhs Seventy Three Thousand Eight Hundred
Nineteen) within 60 days from the date of receipt of the said notice.
The borrower having failed to repay the amount, notice is hereby given
to the borrower and the public in general that the undersigned has
taken possession of the property described herein below in exercise of
powers conferred on him/her under Section 13(4) of the said Act read
with rule 8 & 9 of the said rules on this 18th day of November of the
year 2019.
The borrower in particular and the public in general is hereby cau-
tioned not to deal with the property and any dealings with the proper-
ty will be subject to the charge of Bank of India, Dahisar Branch, for an
amount Rs. 19,73,819/- (Rupees Nineteen Lakhs Seventy Three
Thousand Eight Hundred Nineteen) plus interest thereon.
The Borrower’s attention is invited to provisions of subsection (8) of
Section 13 of the Act in respect of time available, to redeem the
secured Assests.

Description of the Immovable Property
All that part and parcel of the property consisting of Room No. C-
25, Plot No. 106, Malwani Sukhsagar CHSL, RSC 15, Malwani, In
Survey No. 3525, Malad West Within the registration Sub-district-
and District Mumbai-400 095.
Bounded;
On the North by - Sadguru CHSL
On the South by - Road
On the East by - Parijat CHSL
On the West by - Gruhswapna

Date : 18-11-2019
Place : Malwani, Malad

PUBLIC NOTICE

NOTICE is hereby given that, Mr. Sharad Motiram Bubera, Mr. Sudhir
Motiram Bubera and Mr. Shashikant Motiram Bubera are the owners
of land and area as mentioned in the table under schedule hereto have
agreed to sell and fransfer all their rights, interests and title in the
property to my client by way of Sale or/and on Development basis.
The owners as mentioned above have assured my client that said
parties are free from all encumbrances claim and demand whatsoever.
All Persons, Banks, Co-operative Societies and Land Acquisitions
Department having any claim or claims against or in the said property
or any part thereof by way of sale, gift, lease, inheritance, exchange,
mortgage, charge, lien, frust, possession, easement, attachment or
otherwise howsoever are hereby required to make the same known to
the undersigned at the office address mentioned below within 15 days
from the date hereof, failing which said sale/development deal will be
completed, without any reference fo such claim and the same, if any,
shall be considered as waived and my client shall complete said
transaction,

(Sunil Kumar)
Authorised Officer

All that piece and parcel of the land mentioned in the table below

Sn |Survey and | Cultivatable | Non-Cultivatable | Tolal Area
| No | Hissano | Area (H.R.F) Area (H.R.P) (H.R.P)
1 52/3 4.66.00 0.67.00 9.33.00
(2 | 584 | 00500 0.00.00 | 0.05.00
3 591 0.44.40 0.09.00 0.53.40
4 29/a 0.51.50 0.07.10 0.28.60
Total Area 6.50.00

All that situated, laying and being at Village Savroli Tarfe Rahur, Taluka
Bhiwandi, District

Thane and within the limits of Registration Sub District and Taluka
Bhiwandi, Registration

District and District Thane.

Date: 20-11-2019
Place: Thane

Sunil J Roongta

Advocate

Mobno, 9323081228

Office no. FO1A, 1stFloor, Eternity Mall,

IS"given 1o all tha
under the instructions of my
client, | am investigating the
titte of Aman Hotels LLP
(formerly known as Aman
Hotels Pvt. Ltd.), a Limited

Liability Partnership firm having
its registered address at 101,

Siddhi, 15" Road, Khar (W),
Mumbai 400052, with respect
to the property, more particularly
described in the Schedule
hereunder written.Any person/s
having any claim or right in
respect of said property by way
of inheritance, mortgage, charge,
lease, lien, license, gift, exchange,
possession or encumbrance
howsoever or otherwise is
hereby required to intimate to
the undersigned with supporting
documentary evidence within 7
(seven) days from the date of
publication of this notice of such
objection/claim, if any, with all
supporting documents, failing
which, such objection/claim
shall be treated as waived/
abandoned and not binding
on my client.
SCHEDULE AS REFEREED ABOVE:
All'that piece and parcel of

“agricultural land in a No

Development Zone, bearing
Survey No. 51, Hissa No. 14,
C.T.S. No. 1470 admeasuring
1313.9 sq. mtrs., C.T.S No.
1471 admeasuring 265.4 sq.
mtrs. and C.T.S. No. 1468
admeasuring 802.4 sq. mtrs.
situate, lying and being at
Village Erangal, Taluka Borivali
Malad West, Mumbai 400061
in the Registration District and
Sub-District of Mumbai City
and Mumbai Suburban.
Dated this 20"dayof Nov. 2019
Raina Bhagatwala
(Advocate)
E/22, Gita Kiran, 4 Bungalows
J.P. Road,Andheri (W),

FIHH wgpm o wEiAt wyn i-ffagr Fida
QETATNTAS d d%+uaxsEl fe.3e/t2 /3022 d
0% /93 /%099 T ITeEY HAEA. A0 wiemsd T
Hatu=Et  (bnemec.mharashtra.etenders.in)
fe.ow /22 /2092 Tt 3. 00 AToraedd HTIfaoI I Tmad.
RS
(U Yt e
sret Afigan
il . srerreroa e, firgd,

PUBLIC NOTICE

NOTICE is hereby given to the public that we are investigating
the title of (i) Mr. Shyam Roopchand Jaisingh (ii) Mr. Niraj Shyam
Arora and (iii) Mrs. Pragati Niraj Arora (“Owners”), as owners of the
residential penthouse spread over two floors with Flat No. 1702/1802
admeasuring total area 184.50 square metres comprising of carpet area
of 164.20 square metres and exclusive area of 20.30 square metres on
17" and 18" floors in N wing in residential phase 2 of the building known
as ‘Godrej Trees’ along with 3 independent car parking spaces (collectively
“Premises”) standing on all that piece and parcel of contiguous non-
agricultural freehold and leasehold land admeasuring approximately 34.20
acres (equivalent to 1,38,402 square metres) comprised of 28.22 acres
of leasehold land having perpetual lease and 5.98 acres of freehold land
and bearing Old C.T.S. Nos. 51(part), 52(part) and 52/1 to 17 and bearing
New C.T.S. No. 51/B being lying and situate at Pirojshanagar, Village
Vikhroli, Taluka Kurla, District Mumbai Suburban.

ALL PERSONS having any right, title, share, claim or interest
against or in respect of the Premises or any part thereof by way of sale|
exchange, lien, charge, mortgage (equitable or otherwise), gift, trust|
bequest, inheritance, possession, lease, sub-lease, assignment, tenancy,
license, partnership deed, charge, lien, easement, partition, loans, right
of prescription or pre-emption or under any Agreement or Deed or other
disposition or under any lis pendens, injunction, attachment, decree,
order or award passed by any Court of Law, Tribunal, Revenue or Statutory
Authority or Arbitration or otherwise howsoever are hereby requested ta
notify the same in writing to us with supporting documentary evidence at
the address mentioned hereinbelow within 7 (seven) days from the date
hereof failing which, the claim or claims, if any, of such person or
persons will be considered to have been waived and/or abandoned for all

intents and purposes and not binding in any manner whatsoever.
Dated this 20" day of November 2019

Sd/-

Integrum Legal

NOTICE

Motice is heraby given that the following share centificatais| are regisierad in the name of
Lete Ansuyaben A, Na# [Decessed Sharehalder) Legel Hedr - Hemant R, Naik has baen
lost. Thersfore, | have applied for issue of duplicate share cenificate fo the Schasffler
India Limited having &5 Reqgistesed office &1 Mariman Bhavan, &8 Floor, 227, Backbay
Reclamation, Manman Point, Mumizai, Maharashira, 400021. So, general pubdic ane hareby
warned not o deal with the following securities and i company do not receive anmy ohjection
within 15 days from the date of publication of this notice on above - mentioned Registerad
Office of the compary, o to the compamy's Registrarand Transier Agent Link Intirme Indiz
Pt Lid, Unit : Schaefflar India Limited (B - 102 & 103, Shangrita Complex. First Floor,
Dpp HOFG Bank, Near Rachakrshna Char Rasta, Akota, Vadodara 390020}, The company
will procaed for the iszue of Duplicate share certficata(s) In my name.

[Falio No.| Name of the Shareholder | Distinctive Nos. |Certificate No.| Shares (Quantity) |

(00031173 | Anearyaben R, Nak 4819148240 o | 5
|000G1173 | [Decessed Sharshoider) | 4924140200 1401 ‘ 50 ‘
:EE‘ZI311T§:_La;|.cI Heir - Hemant R Maik | 9075446-9075495 =M il
Date  : 20" November, 2015
Place : Mumbai
SCHEDULE N
FORM B
PUBLIC ANNOUNCEMENT

(Reguiobon 12 af the insohvency and Bankruptcy Baard of India
{Liquidation Process) Reguiahons, 2006/

FOR THE ATTENTION OF THE STAKEHOLDERS OF
M/s THE MOBILESTORE SERVICES LIMITED

1 | hame of Comomte Debio M5 The Mobilesioe Services Limited
2 | Dante of Incorporation of copose debeor [ Apail 16, 2007
3 | Aunthaoity weedler wihich coeporate delbtor s (Registrar of Comparies, Mumiai,
incorparatedmgstered
4 | Compate icdentity Humbis Limited Liskabty  |UTAS990H2007PL0 65555
kderity Mumber of comporate debrior
5 [ Ackdress of the registered office and prindpal |Equinge Business Park, Bulding-b, 152 Tloog, Ofd Swan bilk
office {f any) of comorate debbor Compond, LB.S Mang, Kurla West, Mumba 400000
& | Dt of chosaee of imsolvency msolution February 23, 2019
proess

=il

Liquidation commencement date of corporte | November 14, 2M9

il {The liquidation order was pronourced by Hon'le KCLT
Blumbai Bench on October 1, 2009 tun thee mtimaton 1o
the Liquidator is recshved on Movember 14, 2009
B | Name and regitrtion rumber of the M Pranay [amania
Insohengy Professiomal ading as Liquidator | EELRA-00 1P POODTSE - 1R 0164
5 [ Ackdress and emal of the Liguidasag as Address - 407, Sangr Enclive, Above Matindra Showroom,
reqisiered with the Boand Depcaite To Mian Crema, 5V Foad, Iradivali Yt
Mumbai A00067. Emall Id :- pranawiErainadvizons coun
10 Address and e-mal to be wsed fo Ay (- 407, Sangar Enclive, Abcee Mahindra Showmom,

comespondence wigh the Liquicdsbor Oppoeie To Miap Crema, 3V Road, Kandivall West

Sfumbai 4T, Erail Id ;- pranaviEreinachisors oo in

11| Last date fior submission of daims Degersber 14, 2019

Meatscie 18 hereby given that the Mationsl Company Law Tribunal Mumbai Bench has oedesed the
commemcemsnt of lguidation of The Mobilestore Services Umated oo Movember 14, 2015

I stakehaldars of The Mobilestore Services Limbted are hereby @iled upon to submit their daims
with proaf on or before December 14, 2019 to the Liquidator at the address mentsaned against ibem
i,

The financial oeditors shall submit their daims with proaf by electronic means only. All cther
creditors may submi the caims with the prootin persan, by pest or by eleciranic means,
E:Ihl'ﬂiﬁiﬂﬂ of false or misleading proofs of claims shall attract penalties

I6r, Praray Damana
Ligquseatar for The Mabdestare Services Limited
Date: Hovember 15, 2019

Teen Hath Naka, LBS Road, Thane (W) 400602

The Deccan Merchants Co-op.

Bank Ltd., Mumbai.

Office: 217,Raja Rammohan Roy Road, Girgaon, Mumbai
— 400 004. Tel No. 23851819/23891244. E-mail: legal@deccanbank.com

AUCTION NOTICE

Sealed tenders are invited from general public for sale of the attached premises
in the name 1) M/s. Hiedelberg Press Ltd. (Director- Mr. Vinod Agarwal)
and others on “as is where” basis which is taken in physical possession by
Authorized Officer under Securitization and Reconstruction of Financial
Assets and Enforcement of Security Interest Act, 2002 on 15.03.2019
under Sec.13 (4) of the SARFAESI Act for the recovery of total outstanding
loan amount due from the above borrower. The details of the premises are
given below:

Reserve Date of
Description of the property Pri EMD Auction &
rice time

Plot No.A-180/3, Thane Creek
Industrial Area, Koparkhairane, Navi 05 1?20 19
Mumbai admeasuring plot area 506 3 % fror.n 3'30 n
sg.mtrs & constructed R.C.C. building| 1,46,00,000/-/ 50,000/~ Noon o.nwaprd s
area as under Ground Floor = 2606 atHO
sq.ft. built-up area. e

01.The bid forms containing terms and conditions of auction or other
information, if any, can be obtained from the office of the Authorized Officer
on any working day during office hours after inspection date of the property
on payment of ¥ 1000/-.

02.The intending bidder should send their bids in closed envelopes along
with the interest free Earnest Money Deposit of X 50,000/~ by way of PO/
DD favoring The Deccan Merchants Co-op. Bank Limited, payable at
Mumbai. The bids must be received by the Authorized Officer on or before
04.12.2019 upto 05.30 p. m. The Bids received after the prescribed date
and time will not be accepted. The tender will be opened on 05.12.2019
at 3.30 p. m. at the above mentioned address. The bidders present will
be given an opportunity to improve upon their bids.

03.The successful bidder shall be required to pay 25% of the finalized bid
amountincluding Earnest Money immediately on 05.12.2019 and balance
75% within 30 days i.e. on or before 04.01.2020 till 5.30 p. m.

04.1n case, the successful bidder fails to pay 25% of the bid amount as
mentioned in clause 3 above, the Earnest Money deposited will stand
forfeited. Similarly, if the successful bidder fails to pay the balance amount
on or before 04.01.2020, the amount paid till date will stand forfeited and the
property shall be put up again for sale and re-sold at a later date through
fresh Auction.
05. All charges, levies, taxes, society dues and /or any other liability/ outgoing
accrued against the property shall be borne by the successful bidder.
06.The Authorized Officer reserves his right to accept or reject any or all
offers,and also postpone / cancel the auction without assigning any reason
and also to modify the terms and conditions of the Auction Sale without
prior notice.

07.This publication is also Statutory Notice of 30 days to the borrowers/owners
of the above property.

08. Tenderer should submit copy of PAN Card and any documents of Residence
or Business Proof along with the Tender Form.

09. Dispute if any shall be within the jurisdictions of Mumbai Court only.

( Mr. Anand A. Sawant )
Dated : 20.11.2019. AUTHORISED OFFICER,
Place : Mumbai The Deccan Merchants Co-op. Bank Limited.
Note: For above auction process first advertisement of 30 days published
on 27.08.2019 and second auction notice of 10 days published on
17.10.2019. Hence, for next auction process notice of 15 days given
again.
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and imaging rights, a1 movie an movie chamcter based game developmet nights, all compuier games nghts Mangala | Ranjan, Bhanumati, Agha | 1950 5 5 Vasan 5 5 Vasan
e, (coleciely raferred to 2= ‘e Riphfs’) along with rights 1o further assign the Rights as mentianed hersin, for - | B4 Mastery Rapsh Khanna 1965 | K Haghavendra Rao H.CC. Prakash
a perpetul pariod of lime and for the worldwide berritary, and $he term Rights include but not be limed to: Eridevl. Anita Fas
. Film Star Cast Year of Film Direchor Film Producer 65, | MehboabEi Fajesh Bhanna 14 H 5 Pearwail H 3 Rawai
e Ralease ehndi Leana Chandavarkar -
1 hasthe {im PurL. Rekna. 1847 | BasuBhalacharya Basu Bhanacharya G Mera Pati Jizndra, Rekha 1980 B, M. Maznobala Mitin [ Kapoar
Havsen Nischol St Wera
2 Alsan Dk Kuirae 1951 8 RChapra B R Chapra & a7 Mers Aajendra Eumar, 1963 H 3 Fearwrail H 5 Rawai
VpRna, Jesyan Shadill Handa Mhbeab Gadhana
8. Ahankaar Mithun Chakraborty, 1985 Ashim Samanka Shakti Samanta GA. | Mare5azth | Shresram Lagoo.Prema | 1974 Suresh Kumar Suresh Kumar
Mania Kulkarmi Chal Narayan, Smita Patil Sharma Sharma
4, Ancha Giddharth, 1993 Swannnp Kumar Mrs, Sheetal 64 fen an Chandrashekhar, 1943 Fioopesh Kumar Roopesh Kumar
Iibijasam Riani Aoy . Shrivaslay Samgy Dutt
] Anjurrian | sabana Aazmi, Froog shekn | 1986 Muz affer All Muzares i 70. | MohabbaiKa | RajBabbar Mesnakshi | 7989 Padrnini Rani 5. Kapia
G. | Amhangini | RaajRumar iWesna Kuman | 1959 At Chasrabarty Agt Ghakrabarky Faigham Seshadri, Sanjay Duft
7. | MAshadyoli | RajeshKharna, Aesnd Roy | 1984 Nararyan Aao Kovai Wohan Joshi Naseeruddin Snah, TG54 | Saped AkbearMirza | Saeed Akmar Mirza
L] Azaad LI Kumear, 1955 5 M Nakdu Pakshiraj Studios - A Haazi Ho Deept Mava
Meena Kumar ﬂﬂfﬁ'wﬂ:;ﬁ;ﬂ 7 Morchhia_ | Aruna, RaviBenl Anila | 1980 | Rikant Nagaich Fiakesh
9, | Habalamak Hiswajest, 1977 | Ardhendu Chatterer | Sangeeta Producions & mﬁgﬂ“ lﬁET:alEjaEIal?ﬁl.lznn:. 1 L EL‘
ety hﬁ’mﬁ!ﬂ ‘P-;ﬂl’rﬁm‘;;““ 73| MuthiBhar | DanyDenzonggs, | 1986 | TewwAnand Mohan Fan
— . : 3L,
M| =" S | | g ey T4_ | Mamuriin | Vinod Mebra, Zeeria Aman| 1968 _| Hishikesh Mukheriee | Bidhu's_Jha
11| BagulaBhagat|  Ghatrughan Sinna, 1079 | Harmesh Malhota Gulu Sippy 7. | Halays Jeetencra, Laana Tam Padmanath Jagdish Sharma
Shabana Az Chandavarkar
12 Begaana Kumar Gauray, 1986 Ambnsh Sangal L5 Shivdasanl T6. | Harsi Bhagat Vishrupant Pagnis 1541) Vijay Bhatt Frakash Pictures
Rati Agnihoiri Amithai Karmsataki
13.| BhaktiMein | DaraSingh, SatishKaul, | 1978/ Dara Singh Dara Singh 77| MNew Delhi Shashi Kapoor 1986 | RameshShama F K. Tiwari
Shakt Bharat Bhisshan 1974 Times Ehamila Tagare
14. Bhayarak Milhun, Rangeta 14789 oL, Sayad A\ Mahan Th. Faanch Raj Babbar Sakma Agha, 1983 fphzn Bhakn Iractrayit Walia and
15. | BresgiPakein | Ra Babbar, Smita Pati 1982 Higir Mighra K & Arya Fauladi dmjad Khan Heeki Bhakn
16.|  Bheema sMatrughan sinha, 1964 Linesn axena W Singh 74, Paap ki Dharmendra, Aditya, 1951 Wehul Kumar Ramesh Gahlan|
JayaPrada Rardhi Amirita Singh
17| Bhookn shatrughan inha, 1973 | Dinesh Ramnesh 51 Shivdasani ) Fagi Fiakhes, Rakesh Roshan, | 1074 TP D Vusuf Hussain
_ " Resna Aoy ; Blndu, Randt, Saginder
18. | Bomiday Takie mr@gﬁﬂl 5%3;1':" James hiory Ismail Merchant &1 Param Mithun Chakraborty, 1987 | Swaroop Kumar Diinpy
. = e : Oharam Mandakini
1% Gmimi Hﬁ:;“mﬂm o g ki 52 Yuvra) Vinod Khanna, 1979 | TRFamana TMEN,
20 Chambal Aaaj Kumar, Moushmi 1979 | HAam Maheshwan VL Muridharan : ‘ipetu Singh TG:]I.'I'IdaHaﬂ.I.'I
Ki Kagam Chatterjee, Amjad Khan ad Flatform dAfay Dewgn, Pritnd, Priva | 1953 Despak Pawar Mukesh Dugga
= Chambal Fmnjad Khan, 1974 Eadnakan Faghunanaan &4, Pram Jlasl Reabesh Roshan, 147 Sudarshan Aishoi Lal,
Ki Riari Diara Sing Deeph Naval B. C. Gupta
22 | ChorPolice | Shatrughan Srha, Parvesn | 1983 Amjad Kharn Ehehika Khan, 5. Fyar D Anand, 1966 | SharkarMukheree | Shamkar Mukherjes
Biahl, Arnjad Khan Winay Sinha filahaboat Laira Banu
23, Oaan Dilp Kumar Nimemi 1952 | AmeyaChakrzbarty | Amiva Chakraborty ol Qaxd Vinced Khanrs 1975 Aliria Ram Alma Bam
24, Damul Manotar Singh, T9E5/ Prakash Ji= Prakash.ha ar. Raaz Rajesh Khanna, Babita 1967 Ravindra Dave G. P Sipoy
Anu Kzpoor DeeptiMaval | 1984 8. |  FariMera Vinod Menrz 1972 K& RDas R ¥ \enkatestwar
25, E:::Irnﬁ Ta:xﬂizg}u. 1975 A Shamshear 5 & Mehmood Haam Premnath, Vijay Laita
26. Deedar Dilip Kumar, Margis 1951 Min Bose Mitin Boza, Rajendra o P ek Kol e R P'a'ﬂ.G"r't.'.i
{8, Aehik i N Jain (RmkarLimitad) | g e 1981 | Mahesh Bnat T
27 Dnaram Sumeet Sehgal 1943 Surel Mayyar Suni Nayyar - Soke ! i 'er;ly;u:;:m'ﬁ;: : i e
s T e | [ —San Machubala, Sujan | 1051 i Sadi M. Sadig
7H Daraw Om Pun_ Ghabana fzmi | 1903 Eudher MmN Feand Malle 92, | SaaEMaut Naseeruddin &nah, 1961 | MdhuVinod Chopra | Vidhw Vinod Chopra
20 | Dhama MNaveen Nischol, Rekha | 19743 Chand S K Kapamr _Diip Dhavean
a0 Dhizan Mithwn Cliskraburty, 1981 Dutal Guha Gautharn Guha 93. 5ara Nimmi, Dew Anand 1951 Fali Mistry G. P Sippy
Ranjesia, Razkhes, 94, Saealeeses hlang Kumar, 1965 5. Ram Shanma Kiewedl Kativap
Armjad Khan Frim Glicgra
a1 Wl Ki Fare Haj Kapoon Madwbala | 1947 Muobizn inha Mahan Snha® V Banker] | 956, Shastra Suriel Shetty, Angali 1906 Sanjay ¥hanna Madesm |rari,
a3 Nuniya dla Pradesp Kumar 149549 A Awdhoot Vishwadeep Chiirz Jatthiar Mahan Aashi Hadir Irard
Mane Mak Sinha thraugh M 45 Shaikeen Mithan Chiraborty, fag? Basu Chatlerjes [ehika Mg
K. Aggarvwal and Rali Agrihatri, Ashok
Wir. M4 ML Rehri Kurriar, Utpal Dutt
33, Fanji Dharmendra, Farka, | 1383 Lawvence D Wt Gagan Ghadha G7 | Ghbast | Dilip Kumar Nalini Jawant | 1853 | FRamesh Saigal Ramesh Sagal
Ria| Babbar, oo G5 | ShreeMand Rajesh Khanna 1068 Ram Day Ram Dayal
. e F A - haida, 15 Johar
T et /0 99, | Suraag Banjeer Kuma, 1962 | Jagmanan Mundhra Jagmanan
an, anban Mithun Chakrahorty, 1584 Hamgesh fhiga Faiy Kumar ; : 3 :
. Shabana Az, and Armlbrish Sangal Murstlhra
J K Daata ; Bhanu Priva _ Pardshat Sahni
| A | WSMEamon, TN nalasihanter | o s Rajencakumar, | 1966 | TPrakasnfag | T Gowndeaanand
37| Gunah A Pritfvira) Rapiar 1970 BRishara KL Braria, : ANEY M. 3. Kshnamurtiy |
30.| HaathonKi Sanjeey Kumar, 1986 Chetan Anand Chetan Anand Awakening Vinod Khanna, Bhanu
Lakeeran Fisnal Arnan Priya, Raj Babbar
# Hudehal Dilip Kumar, Nargs Dutt 1957 S 0jha K Asil 101 Tarana Dilip ¥urnar, Madhubala 1951 Ram Daryani K. & Daryani
0. | Humayun | Yusuf Effendi, Hmalaywala | 1945 Mehboob Khan Mehboab Bhan 102 | TarzanAnd Fadhawa, Mumiaz, 1965 A Shamsheer Amrigal Jaiswal
41.| Humshakal Winod Khaana, 1932 Kalapatary Roap Kadar King Eong [ara Singh
Minaishi Sesadrni {103 | TessriAankh | Dhamnendra, Zeerat Aman| 1982 | Subodh Mukherjes Shuibir Mukherjes
42. | Hyderabad Ki Miggar Sultaria, 1952 & MYusuf Shyam & Wasti 104.| TeesnMareil Shammi Kapoar, 1966 Wijay Anand Masir Hussain
Pazneen Mahar Dess Ehamila Tagare
43, InTtihaan ".:nl:-:l Hhﬂ:}nx 1974 Iadan Smha E A Chandirzmani 105, | Tere Mere Sapne|  Dev Anand, Mumtas 1971 Wijay Anand Dev Anand
Ana, & ; o i ; ;
pn e mmx: e T TR e 106 | Tripachailra Hasem:lg-r:ibﬁan. 44 Basu Chatterjes Basu Chatterjes
Dimple Kapadia : 3 T
3| g | SanjyKan, Sastar, | 068 | RRNapar | DeewanA 0Ny | || o | e | [ e
s ok RLImar : g ;
46| JaagUiha |  WithunChakraborty, | 1084 | K Vishwanath Fiakuzsh Rioshan WY YR A PR ok Lol L SRl Fiar
s & ikesd Azzaan Padmini Kakhapura Maresh Malhotra
47.| JabPyarkisi Dev Anand. 1961 | Masir Hissain Masir Fussan e Andalan Rakesh Pancey, 1975 | LekhTandon J. K. Mital,
S Hota Hai Ashi Parekh Nt Singh Sancy Miltal
48, [ Janan Py Ehashl Kapoor, Hema 1950 Lekh Tandon Lekh Tandon 10| Zamaanat Jeetenidra, Neehs i he A Salaam Y K. Sobt
Milay Wislini, Anjali Kadam singh, Amjad Khan
49, Jegsan Ki Mithun Chekraborty, 1993 | 54 Chandrashekar Parwian Arora i Caravan Jeetendra, AshaParskhy | 1971 Masir Hussain Tahir Hussain
Shatran| Shilpa Shirndkar 112.| MeraHaque | SanjayODutt AnfaRaa) | 1986 Agay Kashyap Babby Raa)
50 | Jhanak Jhanzsk Gapi Kishan, 1955 W Ghantaram Rajkamaf kalamandir
Fayal Baje Sandhya Aprg person, finm or entity hindng any Clamish and ¢ oF any objection(s) Ol whalsoever nalre agarsd e
EiR Jinarwala diral Ezpoar, Tina Munim 15957 awarnop Kumar Caramdra Kaur Jerath acnuiskan of the Rights afarementionsd by my chent, by way of inheritance, bequest, partition, g#t, assignment,
52 | Haarnamaa | Yinod Khanna, Farha Kimi | 1980 Ranji Raniil plecige, charge, mortgage, lien, license, sale, transter, reservatian, fitigation and ! or any other encumirancs of
Katkar, IMeshar Nirupa Roy arty kind, is hereby raquired to intimate their claimis) in writing, slong wigh documentary evidence in suppart
53, Kaash Jackie Shnodf, 1987 Mahesh Bhatf E K. Rattansay therecd, to the undersigned a1 the address mantioned below within 7 (sewen) days from the date hersof, faling
Dimple Kapadia Amwar A which, they shall be desmed o have given up, relinquished, réeased, waived or abandaned such claimis) ar
g, H::_:Jtlﬂjll En:aérﬁgnanﬁil:a,iﬁna Fiy 15351: SI?AUESISISSM $Ea1tsﬁ'| Knanna abjections), ¥ any, and the same shal not be binding an my client
b, YU ashi or, Rebha 14 yam Henegal ashi Rapoar
56| RanoonKya | Soresh Oberor, DeepiNaval | 1962 | Mukul Anand Bagwan Sndvwa ] 0ate: 20 November 2019 Sd/-
Karega Htekhar, Asha Sachoey Abhishek Bharli
Danny 0-731, Lowear Geousid Floor, Mear Markat Mo, 2. €. B, Park. Mew Dalii - 110019,
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NOTICE E——si
Notice is hereby given that the following Share Certificates registered in my name have been lost. K » 2. SHIGS . el
Therefore, | have applied for issue of Duplicate Share Certificate to the DEEPAK FERTILISERS AND | | 31 4. faw v, mamarri fa. 2v.23.2423
PETROCHEMICALS CORPORATION LIMITED having Registered Office at Opp. Golf Course, Shastri | | 5= Fevfiga FmmR 3. gamr swe
Nagar, Yerawada, Pune 411 006 and Corporate Office at Sai Hira, Survey No. 93,Mundhwa, Pune 411 036, 3ig foeed () fa., art w7 swa T,
India.The general public are hereby warned about not to deal with the following securities and if company WER (), ¥or fou IMA T wU
do not receive any objection within 15 days from the date of publication of this notice on above mentioned HTeTEUs. , T ASell, e . ot /o3 @idl
registered address of the company, or to the company’s R&T Agent Karvy Fintech Private Limited., Karvy 1. M T Ffad Het wee qefta =
Selenium Tower B, Plot 31-32, Gachibowli, Financial District, Hyderabad 500 032, the company will Stard re eTefier Frefied =gt gar FiA e
proceed for the issue of Duplicate Share Certificate(s) in my/our name. T AIEUiehd 5. FTATA-b-043-3034 T
- | CERTIFICATE | NO. OF 23033084 Usf=a Fievfipa e forchamgr
NAME FOLIO NO. NUMBER DISTINCTIVE NUMBERS SHARES ToBET Far. o, W@ e
' 'MEENA MUKESH BABU | 084341 402093 23147176 | 23147225 50 RIS FEEAEHI 37 el 3112
' 415416 23663957 | 23663975 25 FIOTAE e W ST T A
486423 33185107 | 33185150 50 TIEA FRAUIRRA BT /ST
486424 33185151 | 33185200 50 FHAM, W HewEel S K
EIRUTd QEArESTdg RS IIET Lo,
486425 33185201 33185250 50 e R
486426 33185251 33185300 50 e (9) 39 g Rt gy faw
8154716 45513951 | 45513975 25 SEAANENS G s A
886423 55035101 | 55035150 50 FTOTATE e e AT TS Y .
886424 | 55035151 | 55035200 50 e : R0 /29 /3028
886425 ~ 55035201 | 55035250 50 Fefhra. fe . Az
' Total 450
Date : 20th November, 2019.
Place : Mumbai.
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C.W. NO.5Z OF 2019
OWNO.S3 OF 2019
OOW, No54 OF 2019
Dated 150672019
PROCLAMATION REQUIRING THE
APPERAMNCE OF APERSOMN ACCUSED
(Sae Saclion 82)
Case No. 2000681/552018
Case NO 200058 55/ 2015
Case No J01 58352015
Complainant | Wings Apparels Pyt. Ltd,
Whereas complaing has baen made before me
that Mr. Yogesh Modrani has committed (or is
suspected o have committed) the ofience
punishable under section 138 rw 142 -of
Megotiable Instrument Act and i has been
resurned to @ wamant of arrest thersupon
issuad that the said Mr Yogesh Medran
canngt be found and whereas it has been
shown S0 my sabisfaciion that the said Mr
Yogesh Modrani has sbsconded (or is
concealing himself o aveid the service of
the said Proctamation),
Proclamasion is hereby made thal the said
Mr. Yogesh Medrare of Mumbai is required 1o
appear ab Metropolitan Magesirate, 20th Court
Mezgeon [Sewres), Mumba (or before me)
b answer the said complainart on or bedore
03201,
Dated this 02nd day of Apal, 2019
Sdl-

Q! Metropolitan Magistrate,

20th Court, Mazgaon (Sewree), MUMBAI
Address of Accused
MELYOGESH MODRAMI,
Tax Cerira Unit Mo 23,
Budding Mo."H", 4th Flaar,
Cff. Saki Wihar Road,
Chandiwad, Murnbai.
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